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Parliamentary Committee

RESOLUTION RE APPOINTMENT
OF A PARLIAMENTRY
COMMITTEE TO ENQUIRE INTO
AGRICULTURAL COOPERATIVES
AND SUGGEST MEASURES FOR
STRENGTHENING THEM—
continued.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): The Resolution moved by
Shri Sri Rama Reddy is before the House.
Shri Raghunatha Reddy.

SHrR1 K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Mr. Vice-Chairman, the
Resolution that has been moved by my
hon. friend Shri Sri Rama Reddy is of a
very timely character. It deserves sufficient
attention not only by this House but also by
the Government and also members of the
public. Mr. Vice-Chairman, the
cooperative movement relating to credit is
intimately connected with production in the
agricultural sector. Those who have read
the various reports on cooperative
movement in relation to credit surveys,
must have come across and known that
poor agriculturists are not in a position to
get proper credit for the purpose of
utilising it either for manure or for tiding
over the period that is called the period of
distress sales, after their harvesting is done.
For the purpose of creating stability in the
agricultural sector in the context of
production, it is high time that Shri Sri
Rama Reddy's Resolution is given
sufficient consideration and considered
thought by those who are at the helm of
affairs so that the ideas expressed here in
this Resolution may find fulfilment in
actual implementation.

Mr. Vice-Chairman, the idea of the
entire cooperative movement might sound,
to some extent, a reformist one. That is so,
because the cooperative movement is one
of the many steps or one of the many
means by which democratic socialism in
this country may be based on the triumphs
of democracy and not on the tyranny of
dictatorship. That is the essence of
democratic socialism or in other word,
Socialism is to be achieved in €60 R.S.— 6
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I this country on the triumphs of
democracy and not on the tryan-ny of
dictatorship. To achieve thig end, as the
late Prime Minister stated quite a number
of times, the cooperative movement is
one of the steps that has to be taken in
this context for the purpose of achieving
socialism, for the purpose of working out
a social change. So when dealing with
the agricultural sector, it is

j absolutely necessary to concentrate one's
attention on the question of production,
because production is the essence of any
developing economy, an economy
developing towards betterment, towards
socialism. So the various defects pointed
out by my hon. friend in relation to land
mortgage banks, in relation to credit faci-
lities available to the agriculturists, in
relation to the marketing of their produce
and in relation to various other credit
cooperative societies, will have to be
taken into due consideration by all those
who have the interest of the country at
heart.

Mr. Vice-Chairman, when we read..
the autobiography of Pandit Jawaharlal
Nehru, we are struck by the variouns
steps that he contemplated and by his
concept of socialism or classless society.
When referring to this subject, he writes
in his autbio-graphy:

"Our final aim can only be a
classless society, with equal economic
justice and opportunities for all a
society organised on a planned basis
for the raising of mankind to higher
material and cultural levels, to
cultivate the spiritual values of co-
operation, unselfishness and the spirit
of service and the desire to do the
right, goodwill and love, ultimately a
world order. Everything that comes in
the way will have to be removed
gently if possible, forcibly if
necessary."

He concedes that in certain very in-
ordinate  circumstances force may
perhaps have to be used. But he is one of
those persons who had a passionate
belief in socialism by democratic means
and by peaceful persua-
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[Shri K. V. Rughunatha Reddy.] sion.
So Mr. Vice-Chairman, in order to create
that psychology of willingness, in order
to create that objective idealism the
cooperative movement will have to be
encouraged because through the pursuit
of the cooperative movement, people are
brought together and if it is properly
organised then the ideals of self-sacrifice,
of unity of thought and of action, could
be inculcated in human beings so that the
appeal on which the edifice of socialism
will be built will be the appeal to the
goodness that is in man and not to the
conflicts that are there in human nature.
The entire edifice of socialism will have
to be built up on the development of the
personality of man and so the appeal will
have to be an appeal to the good in
human nature and not to the conflicts, not
to the misery, not to the psychological
conundrums  that confront human
thinking. So in this context the
cooperative movement in relation to
production will have to receive sufficient
attention.

In the introductory chapter in the Third
Five Year Plan we have  the objectives
set out and the steps necessary to achieve
this classless society through socialism
and one of the suggestions is the use of the
cooperative method and if necessary even
collectivisation.  The first step in order

to reaich the goal of socialism is that of]

collective farming and the very first step to
be undertaken in this context is the
development of  the cooperative
movement, because if we cannot bring
people even on a small scale to cooperate
with each other for achieving' certain
objectives, it would be  very difficult to
bring human beings to a
collectivisation. So the cooperative
movement is one of the earliest steps that

will have to be taken for the purpose of

developing this country and putting it on
the road to economic growth and peaceful
persuasion so that the good in man _ may
triumph over the evils of society.  'n this
context, this Resolution of my hon. friend
is very mu"h to be welcomed and I
strongly support it. I do not want to take
up the time of the House

[ RAJYA SABHA ]

state of
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now, because last year when 1 moved my
Resolution on cooperative movement I
had expressed myself sufficiently on tlhis
subject and I thank you very much for
giving the opportunity.

AV TAET AEA A (W)
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qTRT "@zEdl § a2 9% g fe #F owew
Ruddmrg, s Fqar 2 &
grrsfeat # gem ag o § O
A T AT A @ |

A1 g qo wEw  (THa) ¢
FOS BT R FraTEr gE ar AEi 7
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A feam eaa & @« ¥ 3Tt
g

WY SETATE Ao qIW [ dF TR
sigeaT 4% § smadfes qEEd=
)
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g | AT ¥ F Aawa g ¢ fe qad
g9 WZ T AT AT A & § I
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fr ag #1 a1 2 f5 wefenr &
Hfew 9391 T 43 | FgA BT Fgr q14Gr
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W qgY Y A0 @ F W farEee
Tg} Igr | T AT F & A ag
zar ¢ fo fom awg Tamaat 3 a9g &
wigt ¥ gorsi dar go & @i §
W WS AT 941 g | drarsfedi & wror
Tigi W a G2 g1 § ) % ag Al At
SrgaT # war wgrew @ fv wrarsfi
¥ qg W1 TAUT T AT WG @
FAT W17 TAH! 439 Ag! a%d | AR
qafan | wdon ag @ @ 2 fF o
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g AT S @A @ A 9 @
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[ RAJYA SABHA ]
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AN FT ZUT FLE@T &, FEA X AAT-
qifeq ArarEE AW w1 IAF faw
g oia g, Mg d, e
9 AT HW LS § | IAET wAr &
far Fomoifea @wreds w1 9
BAT | 91 W @y 4g wmar g &
FmyifE AEEEE ¥ AT g
2 a1 FUT AT A% FT Ggar g, A€
|t A fFam #7 gg=ar g, s

e g wrfge afew w@ wEw
@t fr & ft g7 aw A A
FTAR T TH & | T2 g€ &1 ar F oer
g | FdEE AT w9
WANT T 97 WYL AL FAH T€qw
&1 Ha@a At 7@t a1 fF ag § @
T 27 UF Gfast 7 oF v Iwd
AT 1 AT WA ), g% TEl
&, @ FT TETH @A AR AT A
1 w@T F@t fawar oAEwerefet @
HHT 99 FT AR 7 IAAT F1E A0
faear & o 7 § ardfomy 9o oo
HETEE AT %9 § | gafwd AWt
foa avg draredt &1 @ qg=mEy S
qFar ¢, a2 draar aifgd

St dwag fas © T w5 am
e | a9 % A9 § |

S FAWIAFEA AVCEAN . HIGH AT
qEL A B HwAr & |
Surt LOKANATH MISRA: Instead

co-operative
society flowing into the masses, to the
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farmers, they take advantage of it. The
Congress workers in the villages get all
the advantages.

SHR1 DEOKINANDAN NARAYAN:
You people also take full advantage
wherever you can. This is human nature.

Why do you bother so much about it?
IUH FIE F& TG TAT AT

/T 47 F1E A FT GATH TG )

Y ®ro o qi¥  (Iwx w3w) *
AT T HE |

S AT VAP IO : AEATAT AT
4 a1 #fgs 79 ¥ § | 97 TJgr 97 ar
oWl @& FE AUHET g3 @ g,
afx dar &1 7T gar a1 & w@aw e
art #t feaen gwar fs 990 3 59
FEaTr A &

/Y w7 a7 ;o (T HAW) W
X T TR
Tag VICE-CHATRMAN (Sarr M. P

Brarcava): Please avoid cross talk.
Let him continue.

WY TOEMNTE Ao WEW :  eiET
Arfa® #1, 240 T A9 Fg LIf9Q |

ST ITR AT ATCOAN © WIS FATRL
awm ¥ oY or fram & s gy ar
UFT q F9 9HIT £ ¥R T | Ak
UFT ¥ FH A9 AT glesH HT gEAT ¥
w2 Wk i ¥ g9 uwy
el FT o@eAT & W TH |
g % wig 2@a fF o o s
UFT, UF UFE, 3§ OFF, € UE oA
s @, X fve geed g qE {3
Z%T § | 991 79 W a3 § wawr
TEEAT ATEY 2 | FE AT G HIHA
grar & s wifer HEEE w1 oaEr
WIGT & | W OF gA4 agd & mAl ¥
4y & fF aw e gede ad 7@
g wedl quw dwEEl @50 79 g,

Agricultural Cooperatives

aredfen amrgEt & faq off Swe @

framt & art & % a9 o o¥g,
T TFT AT ¥ THT AW 2 | HE@-
g W oA dar @ oqod A W
St st garT & faelt g€ 3, ww v
werT @RI w1 o g faer gf g,
ATHT UFT, 9T UFF A AT &1, 98 T
HOAT SHIT FT TE GFAT | T2 G T8,
grawar f& fedr v s1 § ar
et #1 &9 § | S99 g9 fad dur
s, It w2z w e § wodt wifaer
dETEE A d | 9T IE AT WA
qgarf W@t ot fwl fE o cwet
AAVFAT § I IAET G wifmr
aRTEl a7 T 9T & | S Wi
foam e wfeed 1 &0 aifar
FaAT 4g W TE AT W1 agal § aw
v TG | A F W & I wgAr T
f& st ag Fifaw s oifed fw
fod o BRT S, W oEe 2,
UF OFF &, 87 UA% @, o w4,
dvz gesd FT wIfET SR @
STt WIfEd | TW avg &1 smnfar
aa & a9 gFdT § AT QT FAH
aYg ¥ wag A 6K IAE! g0 wag
faer | s awg #1 awnsfal w1 e
fremr =ifed of% fag #fsz 4@ a1 &t
g faedt =ifzd, @ faeer sfea
WYT 7 a7 § It = faedt =fed
gam @1 wFdl, 9% qEweRT umEwe
fommr sfed anfe & mwdt ammfean
F1 W= TG & T@T |F |

wrer 2w ¥ S wifae serefeat an
W@ §q qT qAT AT A 2 A FHT
aog ¥ wfasw gwrefaar 780 a7 i
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AT ATEAT |

TEATAF WAIRH 7 WIq 9T ¥ 98
w21 2 5 7o v & foo oF 59w
FY AT [l | A At ag @ F
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¢ @t ga% fau F4Er a & v g,
fet ®TH FY oAl T FT B A1 IR
foru ®92Y a7 & | wrwgLfes grarg-
feat & avaen # & ag F341 =247 £,
HifF 77 0% Bz T99e 2 HIT 3H%
are # Wi a% g freay @ ——afz
qF IF a% A AF F A7 I HRAT
wErET A i A & w7 aw v d
f& fogar a@gFe 20 qawal & faaem
anfedr waar 2% & e g 2 ) foman
T & 3w gvaeg & w@ed 7 fomeEy
FRETIMRW TG FQAE 1Az 7@
a1 a9 & A & ag s g oA
FAL! FO0 4T ! AT FAE FB TEY A
THAT & AT AF €2 AT g7 A9 F fay

dare 7 &1, www fau sanfzy 7 80

agt &1 fowraa a¢ & 5 a2 3@ 99
1 =1z A8 @ faoar 2% 3% I
W & fau Gar T E 3z Suwr
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# 1% @y s Ao | § 3 Tw T
aran § f dge qadz gw wawa ¥
qga IO T GHAT § | qd TETHE
TaAT WEE X G R, T W R @ g
& 3% fed 5 70 39 9 9w g
Ao AT T@ | WIT §F AT § foaen
AT WL T B T&A & Iaar
BW TE 2@ W@ & : aTHIe 9 2Iq
g9 w9 F foaan Gan &Y & 91 99 9@
IEFT wEE gEAT B =i 1 WS
qade & wywer # foraer §2x w1 oGO
AT A FGIT g1 aifzd Iaar a@i
2 | @ g T w1 & feg Far @
g @ guwr Fww W gmr oSifer
# gz o 7@ s fe sy R ®
T ER A FE Fw g o & &
¥z g A § 5 ogand St war g
Iqd g ey 8, 9AA e e
FATfer qAAE ¥ AfET IT §T
7w 7 fowma it @ fr Sag a9
#TT ar TG S E W A g 2
wew ara foaw avg I A g9 69,
IAXT ATT AT qF, GHAT F1E TR 2H
vt Arfgd A AT A # ¥ a7
FTH FTHATE EIA ATAT ¢, FHST H1A0
F A FE FW frwaw arEr g
2 | i o a7 F07 wwwy g e 3z o
FYTEET T 311§, T WA FIGTFENT
¥ o 7Y § oTH §9 w9 2 o) I
TE 2 1 T FO F agT 96 qiew § 1
grarsfzat w1 Atzw aga weer § At
FTHT & TR FLA AT H W FE@H
qTEAT FT | T ATHT FIRTGAET HIATE-
A FT TFET # AT AGHT FAH FH AT
w1 gy gfqesr  wwAr i ) o
TTZ WL GO ARHT H 07 7 I F IERT
FTE IR AT Frav, IHT q<E AL TH
a9 AN ATE W OREOeE agl e
FOT A1 FEafed SR -
fagra st 7€) a3 @t | W AW A
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giad ag £ f 3w ¥ feagfregmw a9
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qFAT 3 T §F § qZ WG BT, TF FAL
% fau 57 21, UF gui &7 °aE HH H
AL BN | AT gL faT § A1 wEEal
aid faawrd @&  Ja9 qeagde &
T U a4 4141 A2l £ | 57 411 H7
AT, 1w A g, b a| g
EH " F eqT &7 91fgd Wi { wiA
AT Wl WEIRA W ABT ATIAT T
fF 7 1 37 9 wfas & wfas s
|

y

Smu DAHYABHAI V. PATEL: Mr.
Vice-Chairman, Sir, I think the Resolution
that has come before us haa come at a
very opportune time. I would bifurcate the
Resolution into two aspects progress of
agriculture and progress of co-operatives.
I think every Member of this House is
aware that we have been failing in agricul-
ture. Even the late Prime Minister had
remarked that if we failed on the
agricultural front, in the matter of
agricultural production, all our Plans will
be of no avail. His prophetic words have, |
think, come true today. In spite of the
large PL 480 imports we have to go in for
further imports. What is the reason? The
reason, is that our agricultural production
is not keeping pace with the demand. I
believe that is a question that needs to be
looked into much more seriously than is
being done. There is also another reason.
We are shutting our eyes to facts. We have
got certain ideas, certain dogmas, before
us and we refuse to look beyond them or
on either side of them. We are just looking
at them. I think that is where we have
gone wrong completely.

[11 SEP. 1964 ]
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Now, the experience of co-operatives
unfortunately in this country has not been
very happy. Mr. Nijalin-gappa, a very
responsible Congressman—TI think he is
Chief Minister now—has said not very
long ago something about this. This
appeared in The Indian Express under his
name:

"Mr. Nijalingappa expressed his
regret and shock that the co-operative
movement in the State had left some
blank patches behind the much-
trumpeted progress . . ."—

Anything that the Congress does is
trumpeted and the co-operatives are much
trumpeted but there are many many
blanks behind. I heartily ag™ with him—

"The sight of dust-ridden bandi-coot-
infesited institutions angered him. A
number of societies which had been
brought to his notice had been working
without audited accounts and a General
Body Meeting for years on end. Large-
scale defalcations in these were not un-
heard of. The co-operative movement
lacked trained people to work as
inspectors and supervisors. Many
spurious people had made the move-
ment a heven for easy money. All these
defects have to be rectified forthwith
with a <clear mind and with
determination."

This was in August, 1962; we are now in
August, 1964. How far has this
determination taken us. I would like to
ask. The experience in the other States is
not different. I am quite willing to grant
that there are some co-operative societies
that have done well but I would like to
hear the example of good agricultural co-
operative societies. Those examples are

lacking at least in our coun-3
P.M. try. About collectivisation,

why not listen to what Mr.
Khruschev says, about production by
collectivisation? He has himself admitted
that collectivisation has not yielded
increased production. Pro-
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[Shri Dahyabhai V. Patel.] duction has
been falling. That is an admission by the
Head of a State which has gone in for
large-scale collectivisation. ,

SHRI G. RAMACHANDRAN (Nominated)
: Where do you get that from and could you
give us the question?

SHrRi DAHYABHAI V. PATEL:
Certainly. The following excerpt from an
article in the "Financial Express" of March 9,
1962 indicates the change:

"To increase output, Mr. Khruschev,
himself has been suggesting '"material
interestedness', to give the peasant a
material share if he manages to increase
output. The official paper "Kommunist"
emphasised that the maximum utilisation of
labour resources demands a further increase
in collective and individual 'material
interestedness'

SHRI G. RAMACHANDRAN: That does
not bear out the meaning you gave earlier.

(Interruptions)

SHRIDAHYABHAI V. PATEL: If you will
be only a little patient, you will get it. Here it
is. It is in quotations:—

"The 'capitalist' principle of profit
motives seems to be the best and the most
potent fertiliser to revive the 'ineffective
socialist pattern' of Soviet agricuture."

SHRI CHANDRA SHEKHAR-. But it is the
comment of the "Financial Express", it is not
Mr. Khruschev's.

SHrRI CHANDRA SHEKHAR: But gal): It
is the view of the "Financial Express" and not
the views of Mr. Khruschev.

SHrRI DAHYABHAI V. PATEL: He may
not be quoting in the Russian language, but he
is quoting the experience there. And do not we
know, after fifty years and sixty years of

[RAJYA SABHA ]
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collectivisation, why they have to import
wheat from America occasionally? And why
has China to do it again and again?

SHRI G. RAMACHANDRAN: Has
he the slightest information that Mr.
Khruschev and the Russian Government have
given up collective farms?

SHrRl DAHYABHAI V. PATEL: Thank
you. You are supporting my point.

SHRI G. RAMACHANDRAN: 1 say they
have not given up collective farms. That was
my question. Have you any information, can
you produce one of evidence to show that the
Russian Government has given up collective
farms? I say, no.

SHrRt DAHYABHAI V. PATEL: T am not
saying they have given up collective farms,
but they have very radically modified their
policy of complete collectivisation. They are
allowing private initiative a little more scope
than they did, because it isl private initiative
that is necessary.

SHRI G. RAMACHANDRAN: May I add
one sentence before he resumes? When 1 was
in Russia with Mr. U. N. Dhebar, one of the
proudest tilings that Mr. Khruschev spoke
about was the collective farms. We were taken
around and what we saw was astonishingly
good.

SHRI C. D. PANDE: May I speak of the
experience among the East European
countries? In the East European countries
there were collective farms. Along with the
collective farms every farmer or peasant has
got half an acre of private land. The private
land is prospering like anything. It is green
and it is a treat to the eyes, whereas the
collective farm has dwindled. It has been
going barren and it is not well cultivated.

Prop. M. B. LAL (Uttar Pradesh): Mr.

Vice-Chairman, may | know whether we are
discussing cooperation or collectivisation?
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SHrRI DAHYABHAI V. PATEL: il
think they are allied subjects.
THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): it relates to agricultural

production.

SHRI DAHYABHAI V. PATEL: They are
allied subjects. I think the point that I raised
has brought oui clarifications from two
eminent Members of this House. I think that is
enough as far as my point is concerned.

Let me go one step further. I will quote Mr
S. K. Dey. The Union Minister of
Community Development and Cooperation i
reported to have disclosed on August 17, 1964
that out of 1,20,000 primary co-operative
societies registered in the country about
60,000 do not possess even a board. They
exist only in the Governmiint's register. Mr.
Dey is also reported to have stated that the
small co-operatives had defeated all attempts
by the Government to have them amalgamated
into viable units, so that they could function
effectively. This is the state of agriculture and
co-operation in our country. I am speaking
with a little experience myself. Sitting in
Bombay 1 have a number of friends in
Maharashtra and at the suggestion of some
friends I registered a  cooperative society in
Maharashtra  to utilise a lot of hilly, waste
land, to grow mangoes.  Well, the society
is working.  The mango is a slow-growing
crop. It grows  and it is producing. The
Director of Agriculture of the State of]
Mabharashtra was very pleased. He
commented very favourably on it. I applied to

the Department of Horticulture. 1 know that
the State was giving long-term  loans for
horticulture. ~ No answer.  First it was said
that the Bombay Government did not take
advantage of it as it was only available for
C.P.,,Dr.  Punjabrao Deshmukh's  State.
When C. P. was merged into Bombay I
pointed out to them: "Now, this is one State.
There cannot
Well, I have been knocking my head from

be two laws for the same place." |
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pillar to post, from Minister to Minister, saw
the Secretary of the Agriculture Department
and the Secretary of the Co-operative
Department, primarily because my friends
there have asked me. Otherwise, I have no
need to approach them, because they will only
patronise their supporters. I have not been able
to do anything. I have been telling these
friends there that the society has produced a
good crop. They export it. But the Government
will not look at us. I am not one who can work
behind Mr. Manubhai Shah to gain an
incentive bonus. I am not one who can curry
favour with the Government of Maharashtra so
that they would look at me. They will only
look at the grapes in Nasik to which I was
referring. If friends want to know more about
it, they might better go and ask Mr.
Deokinandan Narayan.

A. B. VAJPAYEE
Are they not sweet?

SHRI
Pradesh):

SHRI DAHYABHAI V. PATEL: They are
more sweet. Even though land ceiling has
been applied, the Chief Minister of
Mabharashtra has got a 50-acre farm where he
produces grapes. He switched on from
sugarcane to grapes. And the fifty acres that
he has got is one of the family. Many others
have got fifty acres. You can put two and two
together. This is how land ceiling is applied.

(Uttar

SHRI M. M. DHARIA (Mabharashtra) ; Sir,
the information being given by Mr. Patel is
absolutely false and wrong. I know the Chief
Minister's land. I have also gone to his place.
In the first place, he had cultivated about two
acres and now he has tried to get twenty acres
of land under grapes. I know it. I have seen it
with my eyes. It is not a fifty-acre land. The
land belongs to the whole family and not each
member separately.

SHRI DAHYABHAI V. PATEL: I will
stand corrected. From two it has gone to
twenty. From sugarcane it
has gone to grapes. That is what I
1 have said.
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SHRI M. M. DHARIA: That is also not
correct. It is not from sugarcane that he has
gone to grapes. On the contrary, the hon.
Chief Minister had dug welis and it is out of
that wat&r that he has now, for the first time,
been trying to evolve horticulture on lands
which were not even cultivable.

SHRI DAHYABHAI V. PATEL: My friend
is mistaken. 1 am saying that he has done well
because grape produces a much better yield
per acre than sugarcane.

SHRIC. D. PANDE: What is the harm?

SHRI DAHYABHAI V. PATEL: That is
what we want our farmers to do. I am saying
that the farmers must be told, advised to
produce, what produces better results, and that
is where our Department of Agriculture comes
in.

SHRIC. D. PANDE: You can produce wine
out of grapes.

SHRI DAHYABHAI V. PATEL.: If the crop
produced gives a better return, why do not
you advise our agriculturists to do it?

(Interruption)

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Dr. Pande, let him continue
please.

SHRI DAHYABHAI V. PATEL: What I was
trying to tell you is that our Government has
been shutting its eyes to facts. Very recently I
may tell you when we were in this dire food
situation and the new Minister of Food and
Agriculture took over with so much
enthusiasm, I understand the Consul for Israel
went to him and explained to him: "This is
how we have made a success of agriculture in
Israel." In Israel they have tried land ceiling’',
they have tried co-operative societies. They
offered to send their men here free if we
wanted. Actually their expert has passed
through India on his way

[RAJYA SABHA ]
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i to Nepal in order to see and advise the
Government of Nepal. There are a few simple
things that help us 10 produce more. For
instance, tney saw the agriculture in Rajasthan,
ana one of the defects they pointed out was
that the plough that is used is like a nail. It
furrows into the land, but because of the
strong winds of Rajasthan, the best soil for the
plant, the thin soil is blown away by the
winds. By applying a little piece of metal or
wood behind that nail, it presses that
valuable material back into the land, and that
will increase production.  Better  utilisation
of water in places where we are short of water
would produce more.  The Consul for Israel
is waiting for an answer for nearly two
months after his offer. I understand the
External Affairs Ministry is scratching its head
as to whether we can give clearance to this
project, which means two or three people
coming only. lie does not want your money
even. Besides, we have the  example of one
Mr. Halevi—I think you have seen  the Israel
magazine, how he came to Sevagram to
help the people to produce more without any
extra cost. We are not prepared to learn
from people because they  belong to a
different caste, if [ may put it that way.  The
same is the case  with Taiwan. In Taiwan
they introduced land ceiling. They gave land
to the tiller and their agriculture (has in-
creased in the last two years to 300 per  cent.
Mr.  Vice-Chairman, I tried to bring some
literature ~ with me from there. I was told
that it was banned. I told the Customs
officer:  "You can take steps against me. [am
taking this book with me." I have just got a

letter from  Raja Mahendra Pratap. He said
that  he tried to do something years ago  in
1981. He was told that no literature would be
allowed. He tried to import a  lot of
literature particularly which helps
agriculture. It showed how they made a
success of agriculture by introducing land

ceiling and giving land to the tiller, how they
increased their production of rice by 300 per
cent., and so on. That was
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riot allowed because somebody in the
Finance Ministry, I am told, gave an order
in 1961. I am surprised that this
Government did not revise their order
even after the Chinese aggression. The
Chinese, the Communist Chinese I mean,
can dump tons of literature into India,
anti-Indian propaganda. There is no ban
'on that even after the aggression. But
literature that is likely to be useful to us in
this country, to help our agriculture, is
banned even till today. Sir, I have on my
return from Taiwan explained both to the
Minister of Foreign Affairs and to the
Minister of Food, Mr. Subramaniam that
the Government of Taiwan is willing to
help wus officially or unofficially.
(Interruption.) They say that they are
willing to send men officially or
unofficially. But we are not willing. Is the
only centre of learning Moscow? Are
there rio other people in the world? What
I want to say is that the approach of our
Government to the problem is wrong.
Whether it is Mr. Dey or Mr.
Nijalingappa, they all admit that they have
been a failure. Why don't they look at
facts straight in the face, cure the disease
'or cut out or amputate that part of the
body which has gone rotten and start
afresh on a clean slate?

SHRI M. M. DHARIA: Mr. Vice-
Chairman, our country has been facing
several crises and particularly the crisis
of food that we are facing today. If that
crisis is to be solved, 1 think, Sir; that a
greater need has arisen in this country to
build up our cooperative movement and
the community development programme.

I wa, patiently listening to the
opposition leader, Mr. Dahyabhai Patel,
and his remarks so far as the agricultural
co-operatives are concerned. I think
unfortunately Mr. Dahyabhai Patel has
taken agricultural co-operative as only
co-operative farming societies. That will
not be proper. According to me and even
according to the Government, if I mistake
not, under co-operative agricul-
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ture, co-operative farming, co-operative

credit societies, co-operative
marketing, co-operative  processing
industries, co-operative godowns, co-
operative cold storage, animal  hus-

bandry on co-operative basis, service

societies on co-operative  basis,  lift
irrigation  project on co-operative
basis, building of  percolation  tanks

and such other things necessary for the

farmer 'on co-operative basis, all these
could be construed as cooperative
agriculture.  Having regard to all these

activities that are spread all over this
country, we should feel proud that within
the last few years we have definitely
progressed much and at least we have laid
the foundation in this country whereby we

can think of better progress.
Particularly in these critical days,
had those cooperative societies not

been brought to the village level, 1
think by this tim, it would have been
absolutely impossible to face the hoarders
and blackmarketers  that  exist in
the country. Of course they are bound to
say that this co-operative movement
should not grow because if it grows,
naturally they will have to wind up their
business.  The major  difficulty that
this movement is facing today, the
major opposition, is from those who are
opposed t'o this co-operative movement,

who are opposed to socialism, and
who are  opposed  t'o democracy as
well.  When I look at the co-operative

movement, this cooperative m'ovement is
not only going to bring socialism in this
country but at the same time it is going to
deepen the roots of our democracy. If

we look at the movement, there are
several aspects, Sir.  The hon. Minister
concerned has also shown his

approach towards this movement and he
has stated in categorical terms that the
time has come when we shall have to
survey the whole movement. But that
does not mean that he is opposed to the
movement. What I mean is in case we
want to encourage this movement, in case
we want that this movement should stand
on a good basis and sound foundation,
definitely we shall have to survey what we
have done in
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[Shri M. M. Dharia] the past and what
we shall do in the future. Having regard
to all these activities I feel that today is
the most opportune time when we should
examine what has happened in the past
and what we should pledge for th, future.

So far as agriculture is concerned, I
need not say that we are lagging far
behind in our average production. It is in
every field and it is not only in
agriculture. In case we think of wheat or
rice w. know that per hectare the
production of wheat in the U.S.A. is 1500
kg.; in Canada it is 1375 kg.; in Australia
1250 kg.; in Asia it is 750 to 1000 kg.; in
India we are a little less than what it is in
Asia. Similarly if we look at the rice
production, in Australia they produce
6400 kg. per hectare; in Japan they
produce 5000 kg.; in Burma they produce
1700 kg.; and in India we have not been
able to produce even 1400 kg. per
hectare. Particularly if we took at Japan
and Australia, we shall find that within
the last fifteen years they have taken their
average up to a much high figure. In
Australia it was 4400 kg. m 1950 while in
1960 they have gone up to 6400 kg. In
Japan it was 3400 kg. in 1950. Within a
span of ten years they have gone up to
5000 kg. So far as India is concerned it is
true that We have been making some
progress. From 95 per cent, we have
come to 139 per cent, so far as
agricultural production is concerned,
which is not satisfactory.

So far as the milk yield is concerned
we find that in the Netherlands per cow
the yield during the lactation period is
4150 kg.; while in India it is only 220 kg.
There are figures for various other
countries but I d'o not intend to take up
the time of the House so far as other
figures are concerned. But when we look
at the Netherlands or Denmark or
Belgium or Izrael, I think we are far
behind. In Izrael a cow gives 4,330
kilograms of milk in one lactation period
while in India it is only 220 kilograms
in
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the lactation period. YOU see now far w,
are behind. And how are you going to
build up all these activities? That is the
problem, and I think it is not the poor
farmer who is in a position to do it. It is
only through the co-operative movement
that we can definitely build up all these
activities, and it is from these perspectives
that we have to look at the co-operative
movement. Many people say that the co-
operative movement has become a failure
in our country. I am not of that opinion, I
am of the opinion that several people did
come forward to enter that movement.
Those who worked hard, those who
served the co-operative movement as'a
missionary Work, with a missionary zeal,
have been successful in the movement
and those who have joined it as a fashion
have failed. It is a fact. And where-ever
we have worked hard, we can see that
there are go'od results, particularly in
Maharashtra. I belong te Maharashtra, and
being one of the office-bearers of the
Pradesh Congress Committee, I have had
the opportunity of visiting several districts
in my State. I have gone from district to
district and I can say with pride that this
co-operative movement has changed the
face of that particular area of our country.
Particularly in Sangli District or in
Ahmadnagar District or in Poona District,
if we walk into the rural area, we can find
that practically the picture has been
changed. There we find that the farmers
have come together and for being
members of the co-operative society, they
are even mortgaging their property,
particularly for being member of the lift
irrigation society. They have divided the
Sangli District into 28 parts and for every
part they are having a dairy, they hav,
poultry farming, they are having their
piggery societies, they are having their
service co-operatives, they are having
their industrial cooperatives. These things
are fetching the poor farmers who had
previously no good income, a nice income
and I have no d'oubt in my mind that in
the years to come th, whole of that dis-
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trict will become an agro-industrial
district and we shall be having successful
agro-industrial societies there. So far as
the Sangli District is concerned, because
of the co-operative  movement,
particularly the agricultural co-operative
movement, within the five years to come
we shall find about 50,000 farmers
having some sort of additional business,
50,000 farmers will be working in other
fields and producing more. It is only in
that way, if we plan and develop the
society on a sound foundation, that we
can change the whole picture of our
country, and that is the need of the day.

Sir, so far as the Indian economy is
concerned, we can have a look at those
figures as well, and what do we find? The
agricultural side which is producing to
the tune of Rs. 6,000 crores of our
national income, what have we spent on
it? We have been giving crores of rupees
to other industries in the private sector
and for other sectors. What about
agriculture? What about the poor
agriculturists? What help have you been
giving them? Merely giving a help of Rs.
1,000 crores during the whole of the Plan
is nothing. I think, Sir, the time has come
when we shall have to give more and
more to these farmers, particularly to
those who are not getting any water for
irrigation. Most of the land is such that
there is no source of water and naturally
such farmers need more help from the
Government and from the State. If that
help is given, I have no doubt whatsoever
in my mind that the whole picture of our
country would be changed.

Therefore, my submission would be: in
order to face the present crisis, let us think
in some other terms. The whole bias of our
economy should be towards agriculture; it
should be an agrarian bias, and that alone
would solve the problems of this country.
Most of the villages of this country— five
lakh villages—are such as are absolutely
underdeveloped. A lot of \
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development has to be undertaken, and if
this development i to take place, it is the
co-operative movement which alone can
be in a position to develop that area and
not otherwise. The farmers in those rural
areas are a needy people and their needs
should be satisfied, and it can be done only
through co-opera tive societies; no
individual can do it.

About the co-operative collective
movement it was said that it has lost
everything during the last ten or twelve
years. | do not agree with that view. Even
in Russia we find that it is through
collective movement that they have come
forward. Whether that movement is
democratically good or bad may-be a point
of dispute but there is no doubt whatsoever
that it is because of the collective efforts of
people that a country like Russia was able
to rise to such a high stature, and this is
one of the two blocs, it is one of the major
countries which is now shaping the destiny
of the world.

SHrRI S. S. MARISWAMY (Madras):
Do you refer to their rocket flying as an
achievement?

SHRI M. M. DHARIA: I may submit
that I am a believer in democracy and
socialism, and if we want to avoid . . .

SHRI S. S. MARISWAMY: 1do not
question your faith in socialism. You said
that Russia has done so many things. "Are
you referring to their rocket flying?" I
asked.

SHRI M. M. DHARIA; My submission is
that if we want to avoid that sort of
dictatorship, then naturally we cannot
accept their methods. There are n'ot many
co-operative farming societies here. If that
question comes up, the answer is also
simple. Here we are not having any sort of
dictatorial methods. It is left to th, good
will 'of the farmers. They should come
together and form their cooperative
societies and they should work through co-
operative societies, produce through co-
operative societies.
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[Shri M. M. Dharia] That ha, * °

submission,. and we have been trying t
persuade them to take to co-operativ
farming. So far as the agricultural co
operatives are  concerned, definitel
thousands and lakhs 'of farmers have com
together and they have stxived hard fo
the fulfilment of our aims and ideals, an
for that job, what is necessary is altogether
different  approach. Today thi
bureaucracy is coming in  our way.
today the vision of particular people wh

have not yet accepted this idea of socialism,

who have not yet accepted this idea o
co-operative movement, is also coming i
our way, and that approach shall have t
be changed. A, was rightly referred to jus
now, what is our policy of imports, what i
our policy of exports? If we take th
illustration of groundnuts, the poor farmer i
not getting even Rs. 50 per bag o
groundnuts and the man who has got th

quota or permit to export it i3 getting t
the tune of Rs. 120 per bag. Why is thi
difference and why should such a

amount go to that big quota-holders “ind no
to the poor fanners? If it is done throug
the Co-operative society right from th
production stage to the marketing stage,

have no doubt in my mind that this co
operative movement will definitely succee
and from that angle, my submission woul
be, w, should look at this problem. I

should altogether be a different approach.
godowns formed on a
We should have cold
storages, we should have animal husbandry,
I have poultry farming, w,
we
have fisheries on a co-'operative
co-
operatives. Through service co-operatives
of’
insecticides,
oesti-cides, implements, iron sheets fo, their
huts and for pipes, transport, medical aid for
training of fanners,
all these things

j vice co-
j lot of

W. should have
co-operative basis.

we  should
should have piggery
should
basis;

farming,
we should have service

we can do several things.
seeds, fertilisers, manures,

Supply

animal husbandry,
bunding and ploughing,
are possible through ser-
operatives.  Fo, these things a
capital is necessary. Arewe |
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prepared to invest that capital? Sir, the
time has come when we shall have to
change the present atmosphere. In
America in agriculture 60 per cent, of the
income is not through crops, 60 per cent,
'of the income is through poultry farming,
piggery and other forms of animal
husbandry which the fancier does. And
here in India we do not have even five or
six pec cent, of income from these other
sources, It is not proper. The time has
come when we should see that we also
reach that aim. If we do that, we can raise
the standard of living in this country, we
can raise the standard of the poor farmer.
And it is only through the cooperative
movement that we can do it. Therefore, I
believe that the challenge has to be
accepted. It is the challenge of our
destiny and it must be accepted. It can be
accepted only thr-ugb the co-operative
movement and not otherwise. Even for
the establisliment of democracy and
socialism, it is this co-operative
movement which alone will come to our
help and no other movement can foster
that. It should be developed day by day.
We should see that the private sector no
more dominates the poor farmer. Through
co-operative movement alone the farmers
in the country will benefit.

Thank you.

PrROF. M. B. L.AL: Sir, some sixty
years ago the first Co-operative Act was
passed. But, as we know, for long the
scope of the co-operative movement
remained very limited and its impact on
the national economy was more or less
negligible. It hardly penetrated into the
agricultural economy in the pre-
independence days. After independence
its importance was no doubt duly
recognised. Almost all political parties
and almost all political thinkers and
economists duly laid stress on the
importance of the co-operative movement,
and undoubtedly in last fifteen years or
a0> some progress has been recorded. Yet
the progress is even today insignificant.
Its impact on our agricultural economy is
still very limited. Agriculturists continue
to be largely under
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the grip of moneylenders and food-grain

traders.

Sir, it is said in annual reports that while in
the pre-Plan period, cooperatives extended
only 3 oer cent, of credit facilities required by
agriculturists, at present about 10 per cent, of
credit facilities are being provided to
agriculturists by cooperatives. But all the
same from these very records it is obvious
that their impact on our agrarian economy has
been very insignificant. As has been pointed
out by a distinguished Member of this House,
the poorer sections are the least benefited by
our co-operative movement. Whatever credit
facilities are extended, they are utilised mostly
by Dig peasants.

Sir, some marketing societies have also
been established. Yet these marketing
societies are handling only an Insignificant
portion of the trade In foodgrains. Most of the
co operatives, as we know, are not functioning
the way they should function. No less a
person than the Minister-in-charge of Co-
operatives has recognised that the co-
operatives are not functioning in a proper
manner and that the cooperatives have not
taken sufficient deep roots in the country. I do
endorse the appointment of a cDm-mittee
composed of Members of Parliament to look
into these matters and to suggest ways and
means of promoting co-operation in the
sphere of agricultural economy.

Sir, I need not point out to thii House that
agriculture is the mainstay of the Indian
economy. Seventy per cent, of the Indian
peoDle are living on agriculture and others
also largely depend for their very existence on
agricultural products. In recent years
agriculture has not made sufficient progress.
We are yet far off from being self-sufficient in
food and we are faced today with a
considerable shortage in agricultural products.
It ’s our duty to duly recognise this fart and to
understand that for our economic development
agricultural deve-
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lopment demands the higtiest priority. It
deserves our greatest attention and
consideration.

Sir, we Socialists are proud that in
promoting co-operation all over the World
Socialists have played a very significant role.
Socialists also recognise co-operation to be an
important foundation of socialist economy.
But all the same co-operation cannot be said
to be the monopoly of Socialists. There have
been many economists and social workers
who were not socialists but who worked for
the cause of co-operation. If co-operation is
an important foundation of socialist economy,
the infra-structure of co-operation is badly
even for the building up of our agricultural
economy based on small peasant pro-
prietorship. Sir, I am definitely of opinion that
co-operation should not be treated as an
ideological issue, should not be treated as a
party issue, but it should be recognised as
very important for the development of our
agricultural economy on which depends the
prosperity and the happiness of the people Of
India.

Sir, 1 wish here to point out that co-
operation and collectivisation are not to be
confused. Almost all over the world there are
democratic socialists who are definitely
opposed to collectivisation and feel that
collectivisation ha, not contributed as much to
agricultural development as it has caused
hardship to hundreds of thousands of small
peasants. But they distingui between
collectivisation and co-operation and they feel
that co-operation should be promoted. Those
who try to confuse co-operation with collecti-
visation either try to popularise collec-
tivisation or try to deprive the people of India
of the benefits that are likely to accrue to them
from co-operation. I hope that even member
of the Swat-antra Party who are obviously
opposed to socialism would duly recognise the
importance of the co-operative movement and
instead of confusing cooperation with
collectivisation, will try to keep in their minds
the distinction' between the two and  will
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[Prof. M. B. Lai] work for the growth of co-
operation on right lines so that our agrarian
economy may have a sound foundation, a
sound and healthy infra-structure.

SHRI DAHYABHAI V. PATEL: Even after
the Seventeenth Amendment?

PrOF. M. B. LAL: I do feel, even after the
Seventeenth Amendment cooperative is
necessary. Even if you pass the Eighteenth
and the Nineteenth Amendment, to the
Constitution modifying the right to property
considerably, even then, co-operation will be
needed This is a fact which is to be recognised
by members and the leaders of the Swatantra
Party.

I wish to invite the attention of the House to
one important fact. In the thirties of this
century the world was faced with economic
depression and economic crisis. The agrarian
economy of Norway and Sweden was also
faced with considerable economic crisis and it
was co-operation that saved Norway and
Sweden during the days of economic
depression. On the basis of co-operation they
built up their dairy industry which is
flourishing very well in these two countries.
So I wish to point out that while co-operation
is an important foundation of a socialist
economy, if also provides a necessary infra-
structure for agrarian economy based on small
peasant proprietors. Therefore, let this co-ope-
ration be above party politics. Whether we
agree with socialism or not, all of us should
see that co-operation flourishes in this
country. I wish the Parliament to agree to the
appointment of a Committee and T wish the
Committee to come forward with some
constructive suggestions which might enable
us to provide small peasants of Ind'a the infra-
structure of co-operation.

With these
Resolution.

words, [ support this

Dr. SHRIMATI PHULRENU GUHA (West
Bengal): Sir, friends have spoken enough on
the need for the co-operative movement. I
stand not only to
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support that the co-operative movement is one
of the bases of the solution of our present-day
economy of our country but I also stand to say
that we need today a more active and strong
co-operative movement in our country—I
mean co-operative movement of all sorts. I
would like to point out that the movement
should be taken more seriously both by the
people and by the Government. There can be
a good plan, and there can be very good
planning of the co-operative movement but
merely the plan will not help us but real
execution of that plan will be needed. In this
connection I would request the Department
through you that the Department should be
more active, more alert and more helpful. The
Co-operative societies need the help and
advice from the different experts and their
advice arid help should be given in time. I say
that it should be given in time. We often see
that the advice and help do come but when the
time i up. That ig why I like to point out that.

I would like to draw your attention
regarding registration of co-operatives.
Sometimes it takes a very long time
particularly in small towns and villages. I also
would like to draw the attention to the supply
of loans in time, supplying particularly seeds
and good seeds in time. I repeat 'in time'
again. To establish a democratic socialist
India we must form more and more active co-
operative societies and for that we need the
time and help of all sorts from the experts and
all concerned in good time and not when the
time is up. Thank you.

SHRI G. RAMACRANDRAN: Sir, it is a
pity that even such a life-giving programme a;
co-operation should be made a kind of a
shuttle-cock between political parties and it is
equally a pity that we confuse all forms of co-
operative efforts, one with the other. Now in
this Resolution you have this reference, to co-
operative agriculture. Now this is a very
compendious term, if I may say so, and as I
thought about it, agricultural co-operation
would in-
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elude credit-cum-service co-operatives, co-

operative marketing, co-operative
processing and  co-operative  joint-
forming, etc. as the many items. 1

remember some time ago a great deal of
controversy centred round co-operative
joint farming. I remember a high-level
seminar which considered this subject and
I also remember how it was emphasised
again and again that in a co-operative joint
farming society members do not give up the
ownership of their bits of lands.  That
happens in collectivisation. There iy now
confusion between co-operative joint
farming and collective farming and as soon
as you come to the word 'collective' far-
ming, it is like the red rag before a bull and
the bull begins to charge at this red rag.
Then in order to support ones own
assumption, you begin misquoting from
what happens in other countries. What we
are  really  dealing with to-day is
agricultural co-operation under different
headings. Inregard to co-operative joint
farming I have some experience of
some societies and I myself am not certain
that they have done very  well. My
friend who spoke a little earlier spoke about
something which is of very great
importance in the consideration of the
whole  question. He said in, America
for instance, if you look at agriculture,
agriculture includes nearly 60 per cent, of
other subsidiary activities like the
poultry and the dairy etc. and other
items of work which centre round the
farm.  This is even more necessary and
important in India. Then it was said that in
India if you look at the picture you have
only about 5 to 6 per cent, of the subsidia-
ries gathering  round  agriculture. I
think in India even more than in America
and the advanced countries, agriculture
must be put into the setting of
innumerable other activities. For
instance, the Minister for Agriculture is
now saying: "Don't concentrate merely on
the growing o* corn and grain. We must
have fisheries. We must have poultry. We
must have kitchen gardens, and many
other things like that." Now, many years
ago, Mahatma Gandbhi said the same
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thing. I remember Mahatma Gandhi saying
that agriculture by itself will not be enough
for advancing the prosperity of a people.
Unless agriculture is linked intimately, day
to day, with innumerable other agro-
industrial activities, by itself, it ceases, in
the long run, to produce a prosperous
State. So agriculture and agro-industries,
joining hands together, even in the agri-
cultural co-operative movement, might
give us better results, and this is the whole
case for the programme of cottage, village
and small scale industries.

I suggest once more, Sir, that we must
release our minds from the idea that we
must look upon agriculture from some
party point of view.

[THE DEPUTY CHAIRMAN in the Chair.]

I have good friends in the Swatantra
Party; the leader and the founder of the
Swatantra Party is one with whom I have
worked, intimately for many years and I
do not think Shri Rajagopalachari will
throw a single stone at service co-
operatives, co-operative marketing, co-
operative processing, etc. So let ug look
upon the subject as something by itself, as
something good and necessary every party,
for every group, for the agriculturists and
the industrialists, for all those engaged in
productive work. And if you look at it that
way then I think a great deal of the
inhibitions we suffer from will no longer
WOITY US.

Then finally, Madam, anyone who, in
the year 1964, imagines that we can build
up successful agriculture in India on the
basis of the individual farmer, is living in a
fool's paradise. The idea of the individual
farmer taking care of agricultural
production as an individual owner and
producer is completely outmoded.
Looking at it from innumerable points of
view it can be proved that what has
become necessary today is to pool
resources. The methods of pooling might
differ from State to State and from
industry tc
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LShri G. Ramachandran] industry, out
trie necessity for pool- I ing resources
together is the hrst basic ! need to
increasing production in the agricultural
field as well ag in that of village industries
and cottage industries. Now, if this is
accepted, then all of us must sit together to
plan co-operation in such a way that it can
bring back life to the villages which are
slowly perishing in spite of many of the
things that we are doing. I live in a wholly
agricultural, and rural area. I have seen
some of the changes that have taken place
in the last fifteen to twenty years. There are
changes no doubt, but on the whole if you
look at the picture, the changes are not
commensurate with the growing need, °* "™
people today. So let us not make co-
operation a shuttlecock among political
parties. Let us accept this life-giving
method of production and let us take the
people with us step by step and develop the
co-operative movement. Just as agriculture
without the setting of agro-industries in the
rural areas cannot stand the test by itself,
equally it is important to carry with us the
mind of the people in regard to agricultural
co-operation. Now how are we to do that in
thig country where illiteracy is so rampant,
where the elements of adult education have
not yet reached the masses of the people?

I come back therefore to the idea if we
can build up the life of the farmer and
his familVj then you do the biggest thing
you can for agriculture. Agriculture is an
occupation which human beings have to
undertake and if you do not take care of
the farmer and hig family and that is the
business of the Ministry of Community
Development, it is their work—if at that
point we are weak, then nothing flse that
we do will succeed in increasing
production.

Thank you, Madam.

THE DEPUTY CHAIRMAN: Mr. M.
C. Shah. Not here. Mr. Patra.
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SHRI N. PATRA (Orissa): Madam
Deputy Chairman, co-operative agricultural
fanning is not a new concept. It is an age-
old practice, but under Western influence it
had wanted and under foreign domination
individualistic attitudes grew in us and the
co-operative attitude declined. Formerly the
farmers were helping each other at the time
of harvest, and at other times, in weeding
out operations etc. But that good practice
we had gradually forgotten. In my opinion
co-operative agricultural farming is the
only panacea to uplift the poor
agriculturists. Seventy-five per cent of the
poor farmers, the agriculturists, possess
about 5 acres and less of the cultivable
land, and with half an acre of land or so
possessed by poor agriculturists there is no
scope for him to maintain himself and his
family meeting the expenses of other neces-
sities of life. Co-operative agricultural
farming is the only panacea to cure
gradually all the maladies which the poor
agriculturists are confronted with. We have
to help the poor agriculturists and the
landless labourers, who idle away their time
without any paying work to do for the
major part of the year. You have to
inculcate in-them the idea of co-operative
faTming and utilise the man-power which
is now practically going waste. During the
seventeen years of our independence,
though we have tried to ameliorate the
condition of the down-trodden through the
process of industrialisation of our country;
we are still at the fringe of solving their
problems. Therefore co-operative farming
is the only process through which we can
SoIvp most of their problems. Cooperative
agricultural farming should go hand in hand
with the setting up of ancillary industries.
Production of foodgrains is no doubt the
most essential thing but, along with that, to
helt> the agriculturists you must try and set
up ancillary industries and utilise their time
now lying idl« without any productive
work to do. A*ng with piggery, poultry and
dairy, far-mme. and production of honey
and cattle-breeding, we have to hem the
egrculturists with necessary  finance.
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and unless you conform to the techno-
logical processes, and unless you try to
apply the advanced scientific methods
to agriculture, it is impossible to raise
the production which you need now. Now we
are depending for our ma n-tenance, for our food
requirements, on foreign countries, which is
most undesirable. So the utmost
attention and the foremost priority has
t? 4 P.M. be given to the sector of agri-
culture through the formatilon of
corporative  and  collective farms. Unless
you do that, you cannot solve the problem of
these pcor agriculturists  possessing  small
holdings. Unless you get these poor agri-
iculturist, together they can rot stand on their
own legs. They cannot maintain
themselves on a tiny plot of land. As 1 said
previously about 75 per cent of the kisang
posses™ below 5 acres 0* land. To enable them
to poo] together their tiny bits of T.irl into
proper sizes, into sizeabie acreage, and viable
units, we have to encourage these
agriculturists to get together in cooperative
farms to ameliorate their conditions and for
better utilisation of their land. Therefore, I
support and recommend this Resolution about
c;0-
operative farming which my hon.
friend Shri Sri Rama Reddy has put
forward before the House.

ot & N7 wErEar, & 39 geaE
¥ Argd § §B FAT AGI ATZAT AT
wfee gwre AT 3T ASET 7 o e
W—ATHAT FFZ  fagrdt A= oA
st Ao IHEEA 4, A% @iz AA Uy
ravaE q9AT (F 7 39 g § 50d
faa s F% |

oI A0 H 549 AL ANEA A &
ST o1 areafaEs wweTo Tz ® oA
# A% GATIE ®9q & faw gm AW
wrez w7 F A T2 omd | § o
gawr 7 & mgwdt wREE
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Surt DHAYABHAI V. PATEL:
Madam, he has thoroughly misunder-

stood me. T am not against co-opera-
tives but I am against the collectives.

Sart CHANDRA SEKHAR. This is
what he is saying that he is against
collective farming. But he is  also
against co-eperatives. This i my

assertion that the Swatantra and the |
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Jan Sangh Parties can never be in support
of the agricultural co-operatives because
it is against their very philosophy. The
Swatantra Party and the Jan Sangh Party
are the representatives of vested interests.
This agricultural cooperative movement
is surely going to strike at the roots of the
vested interests in the agricultural sector
of our country. So, very deliberately and
very consciously the Swatantra Party and
the Jan Sangh are opposing this co-
operative movement in the agricultural
field and it is a pity that the Congress
people are not ready to face this political
question squarely. They are not giving a
clear, bold and determined call to the
down-trodden people in the rural areas.
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"The existing rigid social stratification
ihould not be forgotten. For centuries,
landowners  and tenants
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may live nearby but have no close

intimacy for sympathetic under
standing of their day-to-day needs.
Nearness  alone does not  impart
mutual knowledge. Again, close
contacts among  castes create an
affinity which cuts across co-opera
tive loyalties Backward com

munities are tied to their old-world
ceremonies, priests and caste rules.
Their range of contacts is little.
They are less susceptible to new
ideas. They have little desire to
improve their standard of life."

—aluy v J

"The co-operative organization today contains
middle class
conflicting interests. It is only in India one find...
.mill-owners, rentier landlords and traders being
13ie I'eadejrs/ of co-operative organizations and
yet we hear not a whisper from any quarter
against this entry of inimical elements in the co-
operative' body."

leadership of varying and

"The directors (f (certain co ¢ operative)
societies are Kammas, Reddis, Brahmins

Sy KES b b gi S em
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- gen W3 BU Sy 5wl
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— Ay tsa by Ly eab J why
(top communities in villages) and they do
not take even on their staff members of any
other communities. If a Reddi is the
president of the society, all the members of
the staff are Reddis. If the president is a

Brahmin, all the members of the staff are
Brahmins."
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"The general lack of education and

inadequacy of training are

two features

emphasized as very important by the Royal
Commission on Agriculture (1928) as causes
for the poor growth of co-operation in India.

The Preliminary

operative credit in India."

Report (1936) and
Statutory Report (1937) of the Reserve Bank of
India emphasized that the lack of training in
commercial banking methods was one of the
main causes of the unsatisfactory record of co-

the

"... Fully aware of my own lack of intimate
knowledge ot Indian village life, I began to
realize that many of the Indian officials from
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Delhi on down through the State capitals to the
villages themselves, brilliantly educated and
competent in Western ways, were almost

equally estrange” in one way or another, from

village India."
"... Though it is

Government offices are places

to approach."”

now a truly Indian
Government, the people see the same officials in
charge of administration, anj often react with the
same non-committal attitude as they previously
used. But it is not all due to the people's attitude.
of forms,
unintelligible red tape and waiting-rooms that
the uninitiated and uneducated feel it is best not
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Tee DEPUTY CHAIRMAN: [ think |

you have salg many things after your
time limit. Fifteen minutes is the
time given.
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f za 2w 7 ot Framatfe agim 2,
wHd  fraAT AT gf @ ww owm
Z9 THET ATER| & 419 W F97 F39 T0
AEA F | IH G K qEd § A &
dwrt 7 oF a3 #7312, e ozmE
FTE daw AF B AW EW oY W A
39 2z a0 § Afrq & #@9w oz W
SETE % &TT H A1 AT F2AT A1ZAT E,
az 7z 2 f5 wa & Frwmifay gmed
X7 9® ZE, AT T WHHZ T AAAT AT
& % ¥ wew W i s
W1 B 7 F A0 F W A whEA A
& A E A owwA 2 F e §
TART WA FET AEAT AT A AT
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fF zar¥ qeF ¥ wwmifar q@lE F
Tq wHaz F1 72 famr a1 78 | Fgraw
I8 ww9z ¥ griae faar mar g7 ag
Y AEA1E ) TH AT T WEAT A2 &
o q1AT F1 TEET AT, TAFRT FAT FAT
s, arEr fSeestl & qamw wia i 7 oAT,
a1 fzem & a% | 79 3§ W
avg &1 Hrafasy ww fF are F=1 §
groTfass F1a9 Z1 AT, 77 W 4T J|a
B gn g Ty & fv wrerifey amdw
F1 T Z0 090 HIA FI W, HIAT HHT
a% I% ARTAT FraEr 7@ gf, R
srygrt 3w gifee e anfed 4y
ag A A1 FRT, TAR AT OF qrEf
qara @ & et 0w fRe 1 A
AN &, @1 A UF AL A0 FT AT 2 |
21 @FAr 2 & gare o) ZrareTE 7 qrEf
FT w7 AT A ZHA EEAATE &, Afw
wZi A% g @are E fw A #f i
qrEt 21, seEs F1 E7 /1A BN, 2T 98T
aga & fr o9 A &1 wrmrefa
AL &1 FgrAy oo ) & 9z 98 awaa
o ga Tz F1 ATHTHATAT FT FT F1I07
# ot w7y awg 2 fr gt A% genf avasn
AT T A®, AAE FAT ATW] F AT
A1 2 | 28 59 A% § AT T@1 fae
2 TET W AW E | "AA aAwT
Fror 2 fF Zar 3w & s geerar
1 THEN  dqgd AR § )
FATY 291 § ATHATAT W17 HA9E ART agd
#1901 f ag 781 s # B wranifee
AEHTEEN F1 B F AT FTAT AEA )
gawt Pt feem &1 S 7@ 2, A
7 F11 & | AT 7z 2T & R ow
ATATH ATZHT AT F197 F a7 Srarea)
FIAW FIAT 2 AT HATT I5@T 2, AfFA
T WEHT T IAT AT AT | ATATH
TR TET A1 qZ FIAT AT A0
qIEAT F1 IAG GAT AATE AT AF
% ATHTHY ®T A9 a8 E & Ewrer
ATHIIET | WAUE AT F, NIOH zAE
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AT g9 gm # e Gfasr  aF
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w1, 2feadt &1 Sfadz gar 37
ZZra & (FAT wAgg 9 w1 Ifaes
T FAE AW EY A & AT T4
F ATHA § IH 97 qFAAT wAST B |
0F wgE & FAT T F W Oar 7
ot Faey aff € s2ioe &9 72 & #99
w97 #F  anfaar @@ we #
AT AAT gAT A E | qEEOT FHT
FA # AT AN ZHAL AFHH JRAT a1
F 7 A AT 9T "9 F-myTefEg
FEAEAOT ¥ FET 2|

O T AN E T AIATEE
FT ATHTHT FT | TH AATEEST AT ATHTHT
T W Frw Ay 3 fE oz wwew
ATE, AT IR I FEH A | AT
T7 W12 B2 ARAT §, @ qIAEAL
F1 71 AT, T8 THIFET F1 A HITA,
A1 wE § W@ wFEw gzr T fran
uiv a7 g & % a7 amnEd aqm
31 FETEET FAETE, I AE AT
Z, 99 WE H awr 2 3Ew faa
AT 2 W gAF faq e g e
w4 47 AWEE a9 FJEl § §w
qoEwre & 5ot faa @ @, ar & A
ara fRam & qrAmi AT FeA d R
ZeAEd 9T A 2. A1 AATL HATE A §
W7 AT 41 UHIEHZT T@AT ATA E U
T ey HFET & AT 4 54
AT 37 39 WHEALT & THFHTH AT A2
ot g Gar Faar 7@ § st oF Q-
FIT A AT AN AT W ATE T
grTefzat F OGA EW &1 0T &
7z & fF FWTY WEAT I UNET &7
qrEsiEdT F1 GEEAT IBE E AT TART
wEgfaad 1 BIAET I51 F1 &L KA
I3 § W T AvE q AEEEN
i G|

7w famfomr & Aadt waw 3@
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AT OF W ¥ wR wwAw ¥ f
AATH FHIIA a9, A FAfaqi 247,
W AT AF AHEIL AT ATE T AL
FHET THY 7T &y, A1 f gwETAT Y
ATAH T AT I ALET FT WA
Fvedl foas a5z F gy wrmyy o
AgYYE ATd AE A A & & Ay
fopara 78Y &, F1E 047 2u1% 9 o
fomar gw o @% fF 37 aremerET
Fr a9z &1 2 7 o Zar a o
2 am-ifemr ®vw dfez a7 &1, ar
foad &% o Efem 37 3% § reuy
# wran g€ 2, 72 @ gz foe g
o § 7z Fgm & amw Az §
f a1 7o foa® &1 98T 9F w71 4%
I ®-HTTIEE HETEEA FT AGAF
g @wasw 3w 3w foE
q gUTT AHA THED § "1T " AT
07 A A AT gATL ATAA THET
At Hg gt § 1 foaer awz 8
EATIT A2 HTRIAA  ATFH 7ET |
& wITET gATAA ¥ FIErE T
7z A Sfefedms F oqafes
g foar g —
“The existing regid social stratifi-
may live nearby but have no close
cation should not be forgotien. For
centuries, landowners ang lenants
may live nearby but have no close
intimacy for sympathetic under-
standing of their day-to-day needs.
Nearness alone does not impart
mutual knowledge. Again, cloze
contacts among caste create an affi-
nity which cuts across co-operative
loyalties. . . . Backward Communi-
ties are tied to their old-worlg cera-
monies. priests ang caste rules, Their
range contacts is little, They are less
susceptible to new ideas, They have
little desire to improve their stand-
ard of life.”

HHT IF FT UAZ FET 2

“Tha co-operative organisation to-
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of varving and conflicting interests.
It is only in India one finds....mill.
owners, rentier landlords ang trad-
ers not a whisper from any quarters
against this entry of inimical ecle-
ments in the co-operative body.”
zw *7a A1 ag § ¥ 9y o' wR-
fegi &1 zgra & fom T & o
®rEE TEE FAF 7 FET AT F AN
wUEr e ¥ | AEw qAT WA
A T | AT AR B IIA E

UAT XA F oA H gz fmmr

g
"The directors of (certain co-
operative) societies ar, Kammas,

Reddis, Brahmins (top communities in
villages) and they do not take even on
their staff members of any other
communities. If a Reddi is the president
of the society, all the members of the
staff ar, Reddis. If the President is a
Brahmin, all the members of the staff
are Brahmins."
ag Ff AqEr (e qEd1 & 1 92

ar feaa 4% =w zfea 51 g 2,
gaq # f5T mfweed F ar¢ T #7210
2 WY geRTaE & e W OAT w2

"The general lack of education and
inadequacy of training are two features
emphasized s very important by the
Royal Commission ' Agriculture
(1928) as causes for thp poor growth of
co-operation in India The Preliminary
Report (1938) and the Statutory Report
(1937), of the Reserve Bank of India
emphasized that the lack of training in
commercial banking methods wa§ one

of the main causes of the unsatisfactory
record of co-operative credit in India."

E WAl IR aga "/ oam
FE0 8 | wrRfiraaEs F ave & WY
geziq ag fawv faar 2 -
OFFICIALDOM AND RURAL INDIA

"... Fully aware of my own Ick of
intimate knowledge of Indian village
life, I began to realise that
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many of the Indian officials from-Delhi
or down through the State capitals to
the wvillages themselves, brilliantly
educated and competent in western
ways, were almost equally estranged in
one way or another, from village
India."

" ... Though it is now a truly Indian
Government the people see th, same
officials in charge of administration,
and often react with the same non-
committal attitude as they previously
used. But it is not all due to the people's
attitude Government offices are places
of forms, unintelligible red tape and
waiting-rooms that the uninitiated and
uneducated feel it is best not to
approach."

FATY WA ¥ WeAE a7 F
f& 7% woifos &1 397 337 I
W 39 ATMA R A9E ¥ q FET
w-orrifeg gadz smAE A arar }
AT 7 ZATT dwaE AR W ur v F
Uq T FTAT AfEv Fwwr 7 omEdy
Rl A T i & gew
TeAledT @ga & 1 Fufrear o9
#AT ST ATEATAT & TR 9gTH ¥ I
# 50 T7RH AT AT FHA-ATFH STAT
faar o oy @ fe 2% gifefiores
A1 9% O IIT BE-BE ATRE
Al =79 Fa1 F7 97 792 772 %7 7747-
Fafval & swae Seaa | safan
a5 uifeforsy 9% w9 9@ w7
FANF-HY  TTHR! ORFE TEAT
fead oY a7 @@ f 9z da1 fr
7E & |9 faar srar 2 2 39w A
77 & fawzy 07 s wfge | 7z
qrET A Fafoae ZFe A Kogrrifey

qETEE & wew ¥, I &7 A
7ifE 71wl @z fewaw oww
| T oW wE gAy A

IV WAL F AT SHET AT TAH
A% | IqR AT A4 ITE AT

qg W wEARAT 2, IAR! g7 w4
#1 wifowr F ¥y
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T werET S ArafeEEy 7
mﬁwh&hﬁﬁmﬁa
AATEET § gwren w1 FAia A AE
Zrr 3, s fadt SreTedt § wwa
w1 TAiA g 2 AT TEw &ew far
wTT | IF AWTEE O wfes-amTs
YT St g Frawr g IAwT g ATy
&1 9y fF wre waE weRT wATed w1
Faty g a1 A T 475 F a0 & an
TEATHT TAF AN Al &7 werEer
F9 TET AFAT | TH 97 QAT G
FOTEIT F | AT A% DTG EA
79 7% fefy e § fed) <G W
neifad § FeEr Agr @1 oawA o
ST o 3 qgeT S g A-mrTfeq
HARE T AT F forw g & Fr wwren
FT AT AT Tt F weaw @ IewT 3L
fen s oY wfr SAEdE FAEr
ST | FHE AT WIERNA &7 F9T |
o [T UfiEedT FATTEN g9 ¥
a wITET FETESw A § A
grar ¥ 2 fr e femrd =t vy
H Z9 FEH ATAT, IHHT AE 20T AR
gar & | frad e & afge @ wf
odifasye @90 FEwT g, A9
21 TRHAT & fF gy 9a 9 9 A
AT Fvmae a1 & | ¥ qg w3m fw
fomsft o o fea graEda o
fomdr it ofieass Awmgda off
a7 7 Iifeu fF wo B adr ar 38R
TG & FF7 Sl F1 A1 FAAA Zaq
% 37 ATAS Z1 AT 41 Fr g qifE
mﬁ-mmmﬁtmﬁmm‘
ZEadTd Fvq & | 3 v o wafai
&1 WY AFqT AAC T & Z19 H AT

Fama difs

T % q Wiw %I A9 A4
awr 0¥ g€ @ | ww faq wr afe
AL AT O WAt & s
AWEET TR0 | OF AW HT I
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amrifzg Magas aarsn faas g
F% WA qf B FAET W9 AwE
vy waA dfam | W ZAE 0w
gmrrer et 7 fof | w7 FEr fvw
Fa% urT wfgr & w9 TEEd ¥ wfm
78 WY Fwre At 76 gE R, I
T H ATET | WAL WIT F4T LA
AT FAE WTGHT TISFAA 9T AZAT | IqA
oF 7 ¥ ¥&C @S Tfay fw Iwy
fdt &1 e 3 w7 qATEH AT Faw |

THE DEPUTY CHAIRMAN:
time is over. I am sorry.

G R am sdn ‘e’
mx faae wmed fas M Aar

THE DEPUTY CHAIRMAN: I think
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have said many thlngs after your time limit.
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st aR AW w7 wfew’ 0 X
amk wfer ag friza w9 fe o 2%

FAY § IeArT § R T 39 9%
e woi o & wgAr A1 43T 59
AT 41, g ¥ A1 a0y #3573 A
Iq 77 A wq4q f&y a3 A 2002
Fl-arrifea qadz K FRET F BT
00 AT 8T WA A 3w I A ¥
T UE 4 ART WY 13997 91 ZWE
AW F AT 7RO 0]

SHRI D. THENGARI (Uttar Pradesh) j
Madam Deputy Chairman, in the first place, I

. think I must clarily the position of Jan Sangh

because there was reference to it in the
speech of our friend, Mr. Chandra Shekhar.
Mr. Chandra Shekhar was vehement without
being logical and I can tell him that his
vehemence was based upon ignorance (f Jan
Sangh's manifesto. I do not know whether he
would like to go through the manifesto of Jan
Sangh because once he understands what is
Jan Sangh he would, be deprived of his
'holier than thou' attitude which is thoroughly

unjustified. That might embarrass him. I
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must tell him that though he  may be quite
happy with his own paradise, the position of
Jan Sangh is different from what he thinks it to
be. Now, unlike the Swatantra Party, the Jan
Sangh stands for land ceiling, but unlike the
communists the Jan  Sangh is opposed to
collectivisation. Jan Sangh is all  for the
co-operative movement. It is also not in
favour of co-operative  farming simply
because, as our communist friend
here has just pointed out, collective
farming is  calculated tobea step ahead
in the direction of collectivisation. I think
our friend, Mr. Chandra Shekhar, has
mistaken co-operation for coercion and the co-
operative movement for collectivisation.
That is unjustified, We are all in favour of
co-operation. At the same time, we will not
tolerate collectivisation and particularly this
subject has a practical aspect also. It should
not be merely a doctrinaire discission. It has a
practical aspect and that is that agriculture
is the food-giving industry. It is the biggest
industry of the land and no adventurism in the
name of any doctrine can b, permitted, can be
tolerated in this vital industry of our
country. Therefore, while opposing
collectivisation we stand for land ceiling.
Thus we have differentiated and distinguished
°tir stand  from both Swantantra on the one
hand and communists on the other.

Now, coming to the Resolution, the subject-
matter of the Resolution is very important
because, as I said just now, it deals with the
biggest and the food-giving industry of the
country. It has been our feeling that in all the
consecutive Plans agriculture has been
discriminated against, so that we have not
spent as much on agriculture as we ought to
have done. Therefore, we are of opinion that
henceforth more attention should be paid to
agriculture, particularly by the Planning
Commission, s, that our kisans should be able
to avail themselves of credit facilities not
merely for production but also for consump-
tion, not on the strength of their

[ RAJYA SABHA ]
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Don-owing capacity Out on the strength of
their genuine needs. Unless that is done our
kisan will not be enthused, will not be
inspired to conduct his operations and give us
greater production.

So far as the Resolution is concerned, while
1 agree entirely with the sentiments of the
Mover, 1 think rural life cannot be
compartmentalised. There are various aspects
of rural lite which are inter-related. =~ They
cannot be isolated and, therefore, it is neces-
sary to take an integrated view of the
entire rural life.  For example, I agree with
the Mover when he says that there are three
aspects, i.e., land, labour and capital, and that
agricultural co-operatives deal mainly or
only with the capital aspect of it. Now, how
can we isolate the capital aspect from the other
aspect, that is, labour? There are millions
upon millions of landless labourers and we
know that their difficulties, their
maladies have had no remedy so far. I have
experience myself. In order to give relief to
agricultural workers, we tried to implement
the Minimum Wages Act and some other
Acts, but these Acts could not provide proper
relief to landless labourers. Are they to
form their own labour cooperatives or trade
unions or should some subsidiary industries
be started in the rural areas for their
benefit? All these are interlinked, inter-related
problems and, therefore, to consider any one
aspect of rural life in isolation would be doing
injustice to the integrated view of rural life.

There is another aspect of it which is also
equally important. The Mover has referred to
the role of the bovine species in our rural life,
particularly in the agrarian economy. The
bovine species have a very important role to
play. It is unfortunate that this aspect hag
escaped the attention of the Government.
Otherwise, the Government would have
already banned, as was demanded, cow
slaughter and the slaughter of the
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bovine species. I remember that on
this particular point the biggest ever
petition submitted to the head of a
State wa, submitted to our President a
few years ago, but the entire thing was
put in cold storage. It was very kind
of the Mover that he has referred to
the bovine species.  Also, he tells
us that we have got the lowest yield
per annum from , cow, which is very
unfortunate. Therefore, I take
this opportunity of  requesting j
the Government to be more  serious j
about this matter, to legislate on the !
banning of cow slaughter and the
; slaughter of the bovine species
and allow the bovine species to play
the important role that it is designed
to play.

Much has been said about the
absence of co-operation. It has been
aptly said by one authority that in
India there is no co-operation in the
co-operative movement. That is true.
As a matter of fact, for the success of
the co-operative movement it is
necessary that a particular psycho-
logical environment should be creat-
ed. I must say that the co-operative
mind should precede the co-
operative movement. That is what
happened in the Scandanavian
countries where the co-operative
movement has been a great success.
Now, we have put the cart before the
horse. Probably there was no other
alternative. Now, appropriate steps
should be taken to create that
environment and that would be a
subject-matter not of any particular
Party. There again, some co-
operative effort, wherein all should
put their shoulders together, would
be required.

As 1 said, the subject-matter of
this Resolution is very important. It
is very urgent. It cannot allow, it
cannot admit of any dilatorw tactics.
While agreeing with the sentiments
of the Mover, I must say that
because I am in entire agreement
with the objective of the Resolution,
I oppose the Resolution because, as
has already been experienced by
many of us. by all of us, the
appointment of a com-
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mittee is just only another way of
postponing the matter. If you do not
want to expedite a matter, appoint a
committee. Delay would naturally be
there. Because I want that the matter
should be expedited and also because
I think that we are already having
sufficient data on the matter, I feel
that there should be no appointment of
a committee. Therefore, I oppose the
Resolution. At the same time, I think
that even without the appointment of a
committee, the matter can be
expedited.

Thank you.

SHRI M. GOVINDA REDDY: (My-
sore): Madam, I wish to support the
resolution but with a slight change
that the Committee that the Mover
wishes to be appointed may not be
confined only to the Members of Par-
liament. It may be enlarged to include
other people qualified to contribute to
the success of such a Committee.

Co-operation, Madam  Deputy
Chairman has been in recent years all-
engrossing. It has entered almost every
field of our economic activity. Co-
operation has entered the field of
credit and finance entered the field of
manufacture and craft, entered the
field of farming, storing, marketing
and even labour contracts, entered the
field of industry, and what not.
Government have given every
encouragement for the development of
this movement without let or
hindrance. They have neither spared
pains nor money in developing the
movement. That is why we have
several co-operative corporations also.
Now if for no other reason than this
that this has become an all-engrossing
movement wherein Government have
put in hundreds of crores of rupees *
Committee is necessary to go into the
question of examining how this move-
ment is now progressing. I do not
mean to say that Government is not
keeping a watch over the progress of
the movement. Government are
keeping a watch over the progress of
the movement. I think the Minister,
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when it comes to his turn to reply, will say
that more than & or 10 study teams are
going to study the different aspects of tne
co-operative  movement. They are
watchful, but what I mean to say is tnat a
new look has to be given to the co-
operative movement. Uenerady what is
wrong with us is that the intellectuals and
most ot our administrators are composed
of urban elements and they are shaping
the movement whereas practical know-
ledge should do so. We think of evolving
schemes which according to us work in
the best interests of the rural community.
When we come to agriculture particularly,
the schemes that the Government have
devised in agriculture and the steps that
they have taken, although all of them are
well meant, do not yield the expected
results, do not yield the maximum results
because these schemes are not evolved
with the eye of the tarmer/ They are not
worked with the eye of the farmer. Those
people responsible for framing these
schemes are not people who have got
intizwf* experience of agriculture. They
have no intimate knowledge of rural con-
ditions. Take the Food Ministry. Take the
Agriculture Ministry. Take even the
Planning Commission. How many of
them are there who are .farmers' sons? In
the Planning Commission we do not have
even one man who has got intimate
knowledge of rural conditions. That is the
same with the Agriculture Ministry. So
when without knowing the actual con-
ditions we begin to put in a scheme,
naturally it cannot be expected to give the
maximum results. That has been the
unfortunate thing with all our rural
administrations and much more so with
our agricultural cooperatives. I will just
point out one or two aspects as to how this
movement can be reoriented.

Now we are forming co-operative
societies mostly in the conventional
manner. We allow the people interested
in the co-operative movement to form a
society, a consumers' co-
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operative society or a producers' co-opera
dve society, like tnat, wner-ever people
are willing to come forward to iorm a co-
operative society, and then we allow it to
be run according to the Co-operative
Societies Registration Act.. There we are.
We have not even taken care—of course
it is a S”ate subject—to see that proper
checks and balances are introduced. The
Co-operative Societies Registration Act
has a hundred loopholes, and tne
administermg authority has no control
over those who are running the co-
operative societies so that in case of
misappropriation and mismanagement
the administration could easily haul them
up in the court. Now of course the States
have become alive to it after losses of
several lakhs of rupees—crores of rupees
I should say in the whole country, and
sometimes in one society alone lakhs of
rupees. Now they are amending the Co-
uperative Societies Registration Act. It is
all for the good. The lines which I want
to suggest, which can give a reorientation
to the cooperative societies are in
consonance with the rural conditions. For
instance, if one studies the condition of
the farmers, the farmers who were giving
milk, distributing milk freely to those
who did not have milch cattle such as
teachers, clerks, police and such others in
the villages, today do not have milk
themselves. In my own family when I
was a boy of 12, I remember we were
boiling milk in such a big cauldron that
we were distributing it in 'lotas' and
'chembus' to teachers and others freely.
But today we do not have milk in our
own house.

AN. HON. MEMBER: I think Mr. Sri
Rama Reddy has.

SHRI M. GOVINDA REDDY: He has
a dairy. But that will be more true in his
own house than in the village. That is
very common. In these days even the
boys and girls and the babies cannot have
milk. Today it is hard to get milk. You
may
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get it in Bangalore but not in small
villages. Ghee is a thing which has
become a scarcity. Why has this con-
dition come to prevail when milk was
freely flowing like water in villages
before? That is because there is no
fodder. There is no encouragement for
cattle-breeding. It is for the co-operators
to step in and see what can be done in
order to solve this problem. We want our
younger generation to grow strong at
least. We did not have those facilities of
getting good nourishment. In our day we
should see that all the babie, that are born
get at least enough milk. In the villages
and in the rural communities they do not
have anything nourishing except milk,
and that too they do not have now. So the
Government can now send somebody,
some expert—I mean not a dairy expert
but somebody who knows the rural
conditions—to suggest where exactly, at
what centre, a milk cooperative society
can be set up.

Similarly with regard to fodder, almost
every farmer feels the difficulty of
getting fodder. Much of the land is now
coming under ca=h crop. I do not say it is
bad. It is good But there must be some
way devised of making the farmer grow
more fodder or get more fodder. With the
very shortsighted policy of the
Government more and more forests are
being reclaimed for agricultural purposes,
which is not giving any benefit to the
country but which is doing great damage,
great harm to the farmer. That is because
the fertility of the soil is washed away.
There is soil erosion, and then the forests
which were supplying fodder—that
source is now removed from the village
cattle. Therefore, you do not have fodder
for the farmers' cattle. Therefore, there
are not many cattle.

There is another aspect We cannot
depend upon  tractor  cultivation.
Everybody is crying for tractors. Tractors
are useful only for limited purposes.
Where we reclaim fresh land tractor is
useful. Where we have
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large tracts under co-operative farms or
collective farms tractors are useful. But
tractors are not useful for small plots. I
had a talk with an American expert, who
is a United Nations expert, who said that
in India tractor cultivation was not
beneficial excepting for turning up fresh
land. That is because in India the humus
is only up to about three inches in the soil.
So only for about three to five inche? the
soil must be turned over. If we turn over it
deeper, it loses its fertility. Therefore he
advised against tractor cultivation except
in fresh land. So we have to depend upon
bullock power for small ploughs— the
small ploughs can be drawn by bullock—
until we are in a position to devise small
engines. But where is the bullock power
available? The very few cattle-rearing
experts are now discouraged to rear cattle.
Therefore, the cattle wealth is dwindling.
It is for the co-operators now to think that
cattfe-breeding farms on co-operative
lines can be started. Where is that to be
done? And then the farmers' produce
should be collected anrf marketed. Now.
we have huge marketing societies. T think
the Minister will now come out with fa’ts
and figure-? to show how many marketing
societies are functioning in the country.
But these marketing societies are onlv in
verv big cities. But when a farmer grows
some 'mall auantities of his commodities,
then how a”e these small auantities to be
co”ected, pooled and then marketed?
Now for lack of this arrangement, the
farmer is not getting his surplus farm
produce marketed properly. It is for the
co-operators to have farming societies in
order to help the farmer to market these
small auantities. The Government instead
of subsidising each and everv sundry co-
onerative  societv  bv  giving it
management changes, this and that, can
spend nV the monevs for some research
worV—if -0-ou mav call it so—and see
that aferiniTtural societies are established
in order to promote the peasant's activities
and to help him in these matters.
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THE DEPUTY CHAIRMAN: You have i § s &5 2wl ¥ 21 a8 dsadyes

taken 15 minutes.

SHRI M. GOVINDA REDDY: We used to
hear a few years ago—there was a huge cry
in the land about agricultural service co-
operatives. We have not seen many service
co-operatives coming into existence. We are
generally a nation of aarambha suras, and
so many people were saying that they would
have so many things. Well, what has
happened to the service co-operatives? I
would like to ask the Minister of
Agriculture. Now, for ten or fifteen villages,
a small irrigation co-operative society may
be started. I have seen in the West; there
three or four farmers join together or ten or
fifteen farmers join together; some villagers
join together. And they form a co-operative
society just for irrigation purpose. They
mutually co-operate with each other. Then
for supplying drinking water, for supplying
gas, for supplying power, they have small
cooperative societies. If the mind is applied,
there are hundreds of other ways, original
ways, by which we can form these co-
operative societies in order to help the rural
population. At least in order to do this work
a Committee is necessary. [ think the
Minister will accept the principle of this
Resolution.

Thank you for showing indulgence to me.
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Tue DEPUTY CHAIRMAN: Mr.
Ghani, it is five of the clock, You

may continue your speech on another
occasion.

Surt ABDUL GHANI: Thank you.

Tee DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 am.
on Monday.

The House then adjourned
at five of the clock till eleven
of the clock on Monday, the
14th September, 1864



